
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHL Y:- FEBRUARY & MARCH, 2021"

No. of Family Courts Pendency Position in Family Courts

SI. Name of the Family Courts Exists
Opening Balance

Institution during the Disposal during the
Pendency as on

No. Judgeship or not Sanctioned Working months of February & months of February &
as on 01.02.2021

March ,2021 March ,2021
31.03.2021

I Angul Exist I I 529 37 10 556
2 Balasore Exist I I 4180 165 75 4270
3 Bargarh Exist I I 1076 64 25 1115
4 Bhadrak Exist I I 3174 136 57 3253
5 Bolangir Exist I I 595 19 16 560
6 Boudh Exist I I 257 17 17 257
7 Cuttack Exist I I 3786 195 196 3785
8 Dhenkanal Exist I I 700 75 35 740
9 Ganjam,

Exist I I 2506 177 92 2591
Berhampur

10 Jaaatslnahour Exist I I 1254 115 23 1346
11 Jajpur Exist I I 1890 165 59 1996
12 Kalahandi, Exist I I 300 24 11 313

Bhawanipatna
13 Kendrapara Exist I I 3361 200 23 3538
14 Keonjhar Exist I I 876 89 15 950
15 Khurda Exist I I 1865 121 37 1949
16 Bhubaneswar Exist I I 6129 319 116 6332
17 Koraput, Exist I I 566 45 11 600

Jevnore

18 Mayurbhanj, Exist I I 1804 96 113 1803
Barlnada

19 Nabarangpur Exist I I 191 20 2 209
20 Nayagarh Exist I I 1247 95 38 1313
21 Phulbani Exist I I 311 28 35 304
22 Puri Exist I I 1626 104 31 1699
23 Rayagada Exist I I 182 16 8 190
24 Sambalpur Exist I I 849 71 35 885
25 Sonepur Exist I I 298 7 6 299
26 Sundargarh, Exist I I 1213 98 110 1201

Rourkela

TOTAL 26 26 40765 2498 1196 42054
N.B: The Closing Balance of Family Courts of Bolangir, Baripada & Nayagarh are changed due to Physical Verification.


